Annexure — 3 to Circular No. IBBI/CIRP/36/2020 dated 27.11.2020
Name of the corporate debtor: M/s. Jyoti Power Corporation Private Limited; Date of commencement of CIRP: 05.02.2020
NCLT order C. P. (I.B) No. 345/7/NCLT/AHM/2018 dated 05.02.2020
List of creditors as on: 14.10.2021

List of secured financial creditors (other than fi ial creditors bel to any class of creditors)
(Amount in )
SI.  |Name of |Identification Details of claim received Details of claim admitted Amount of | Amount of | Amount of Amount of Remarks, if any
No. [creditor [No. continge nt | any mutual claim not claim under
claim dues, that admitted verificati on
Date of Amount Amount of Nature of Amount Amount ‘Whether % voting may be
receipt claimed claim admitted claim covered by | covered by related share in CoC set-off
security guarantee party?
interest

Bank of PAN: . o
1 India CBO472C 28.02.2020 | 3948867562 | 3926263329 | Section 5(8) | 3142500000 0 No 57.67% 0 0 22604233 0

IDBI

PAN: . As per o

2 Bf'mJ.( AABCIS842G 28.02.2020 | 2018313134 | 2008814717 | Section 5(8) enclosure 1 0 No 29.67% 0 0 9498417 0

Limited

State As per

Bank of 04.03.2020 | 830716253 814717069 | Section 5(8) SP 0 No 12.19% 0 0 15999184 0

. enclosure 1

India

Kotak As per

Mahindra 28.02.2020 31806789 31581837 Section 5(8) SP 0 No 0.46% 0 0 224952 0

enclosure 1
Bank
Total 6829703738 (6781376952 48326786
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Details of any security held, | Details of Security
o e vy, s I
fredrenpebyen
Frimary
Vacilny 7 Working Copial it (7B 2 N
i)
) Pari Passs Firsl Charge on hypolbecation of eniire chargeable currend a5sets of the
<) company and prescnt and proposed P&M of the company.
4 For WETLHTL
) m-nnr-c-.. “hypothecation of entire chargeable current s of the
7 | company snd 4 PAM of the .

ey

Pari-Passu firsl charge on NA land situsied o Survey b0
/P4 Plot no B-14, Stcel Town, off, Bavia Sarkhej

Tt
3PP, C-Line Plot 50 11 10 15 off. Havis Sarkhej
Highway Village Moraiya, Tal Saand, Dist Ahmedsbad
admeauring $788 s Murs.

Charge on N A land sitasied & Survey No oo

o NA el @ Sarvey no
43P C-line, Plot No 16P, 17P, (8P and 197 ~off
Bavla SAdkbej

s Mocaiya. Tal Sanand, Dist
2631.005q. Mins.

TarPasss it charpe o8 WA 0 = Sy w

43UP7 C-line, Plot No 167, 179, 18P ad 199  off

w%vubwm ‘Samand, Dist
dmeasaring 2201.00

Part —Pawa fint
4317, Cllo Pt Ho 20 lo 23 shel Tow ofr Derk
Sarkhej highway, Village Moraiya, Tal
Ahmedabed admeasuring 6 60.00 5q. Murs.

on NA Tand situated o8 Survey 80
Sanand, Dist

Paiek Priva it Shargeol Industral
No JAP, Plot no | & 2 paiki, Opp Mahasagar Petrobeums,
Junagadh <Jetpus Highway, Vil Sekhpur, Dist Junagadh,
admeasuring $413 3859,

it situated ot Survey 330

Tarl Favea Tt charge o8 Sub Pit

Sieel Godown TS

33 59, yards.

yards

Mour Subhpur Manavagar
Rajhot road. Sekhpur, Junagadh sdmemuring %680 Sq.

Par-Passs it charge on WA i RS Mo 35 Paki )
Purnp,

situsbed at Opp

Exclusive ot chargs on piot a8 Green ciy, Jumagadn o7
oy, New Chcba, Jmagadh sdmcasio e 10166 0
yard owned by Lataben

Total

e of any securty hed, hefugt Pemer Corparaion P i as Beremer)
valuc of the sccurity, and orking Capital Limit under Consortium (viz. CC,

ate it was given BG, FITL, WCTL-I, WCTL-II) of Rs. 105 Crore
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of India
Security Documents have been exceuted from time to time
land latest being on August 7, 2014,

Collateral:
'~ Industrial Unit situated at survey No. 3S/P, plot No, |
Mahasagar

:
|
1
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3q.mirs
(plot area), revenue survey no.431/3 palki, 431/4 palki.
43175 palki and 43177 palki, Mouje Moraiya, Talukal
Sanand. District Ahmedabad in the name of proponent|

company.

NA Land Situated in survey No. 431/P/7/P, C-line,
Plot No. II12.|3I4 & 15, off. Bavla
Highway, Vill. Moraiya, TaSansd Dist. A'bad. Adm.|
5"Itmhlhl.lnb
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s.nq Highway, Vill Moraiya,
A'u.ma.oauunhh—-fn——

company
NA Land Sismed insrvey No. 4317, . Lins, Pl
No. 169, |7lP|lf' & 197,

of proponcnt company
LA Land Situated in survey No. 431 /P / 7 off. Bavlal
TaSanad  Dist|
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Value of Primary Security*:

IThe value of Collateral Security as per valuation

Jout by Bk of India in Apel 2019 s s e

Fair Market Value: Rs. 430.58 lakh
Realizable Valuc: Rs. 366 lakh

Distress Sale Value: Rs. 322.95 lakh

Value of Collateral Sccurity#:

(The value of Collateral Security as per valuation carried

jout by Bank of India in April 2019 is as under:

Fair Market Valuc: Rs. 4051 24 lakh

Realizable Value: Rs. 3441.55 lakh

Distress Sale Value: Rs. 3038 40 lakh

*# IDBI share in security is 24.25%.)
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